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SHRI ANNASAHEB P SHINDE.
‘This is out of the purview, but out of
respect for the senior Member, I would
say this As far as this year 18 con-
cerned, we are going to have a bumper
crop of grams Therefore, the concern
of the farming community is that the
prices are coming down very much. 1
have made a statement last week the
Government 18 prepared to purchase
grams at support prices At the
moment, I do not think there is any
shori-term problem The long-term
problem 15 there, but the short term
problem 18 not there
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SHRY ANNASAHES P, SHINDE:
As far as 5 or 6 per cent shor{lafl is
concerned, when adverse weather com~
ditions are there, we have g shortfall
to that extent But in a year Lk this
there 13 no question. In fact we shall
be in a position to meet fhe require-
ments ol the country out of our pro-
duction,

Regarding plant protection meagures,
it is a very imporiant part of the pro-
duction strategy and that I have earlier
explained in details
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SHRI ANNASAHEB P SHINDE
Qur scientists say that they have suc-
ceeded in cvolving a new tariety of
Kesri Dal which perbaps 18 less harm-
ful to human health But stil com
mercial production of 1t hag to bhe
proved

Model for Low Cost Raral Bouses

*38¢ DR. RANEN SEN Wil the
Minister of WORKS AND HOUSING
he plepsed to state

{(a) whether Government are aware
that one Calcutta designer has won
special prize for 1975 1n the low cost
rural housing competition, and

¢(b) 1f so, whether Government pro-
pose to consider this model for Gov-
ernment schemes for low cost rural
houses ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI H K. L. BHAGAT): (a)
Yes, Sir,
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(b) An exhibition of all {he entries
received for the compelition was held
in the Hall of the School of Planning
and Architecture, Indraprastha Estate,
New Delbi, trom March 22 to March 28,
1878, It iz hoped that the best of the
entries will be used as models for rural
houses by the various censtruction
agencies,

DR. RANEN SEN: Some land was
distributeg to the poor people in the
rural sector, but due to various reasons
they are not oble tn build houses. So,
nearly a year Yack certain competi-
<ions were hzld in Calcutta but when
this rural housing scheme is lagging
behind, may I know what is the rea-
son for having another competition in
order to find out the most suitable
model?

SHRI H. K. L. BHAGAT: As
would be clear titom my answer, this
competition was held by the SPA
Trust of which HUDCQ is one of the
trustees, They have provided Rs, 3
lakhs and from the interest accruing
therefrom and from a matching grant
Tfrom the HUDCO designs were prepar-
ed for urban housing and develop-
ment and for 1ural housing. The
first one is for urben housing and the
second one was for 1ural housing. This
competition was heid to find out de-
signs for models which different agen-
cies can use, They cre to use them to
build the houses

DR. RANEN SEN: Even then the
report in the newspaper was that it
was a rural housing scheme. Now
he says it 1s urban bhousing.

SHRI H K. L. BHAGAT: The
secend one is on rural housing. That
is true, The competition you refer.
red to is for rural housing.

DR, RANEN SEN: May I know
what advance hag becn made in  this
Tegard about rural Lousing scheme at
& very low cost because people are
very poor ih the ruzal areas.
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SHRI H. X. L. BHAGAT: So far
as thig particular decign is concerned;
the whole scheme cf study was that
the various entrants were asked to
study a village of about 2000 popula-
tion for which they are supposed to
give designg of about 200 houses
which are o be %ewly built. They
have been asked to use the local mate-
rial and they have o prepare designs
for two rooms plis some other area.
They gave these designs where the
price varies beiwecn Rs. 4000 and
Rs, 8000 becauve of the design they
have given.

SHRI PRIYA RANJAN DAS
MUNSI: May 1 know from the hon.
Minister one thing? In connection with
our 20-point programme, priority has
been given for sifeléss to give them
sites for vonwruction of houses, In
this regard I want to know whether
any confereace or meeting was held
with the State Chiet Ministers or
Ministers in charge of Housing to re-
view the progrees of rural housing
consiruction and if so, whether any
assessment has been made as to how
far houses can be buiit at a low cost
in rural areas and what proportion ef
assistance will be given from the cen-
tre and what proportion of assistance
will come from ihe States which will
generate resources on their own to
give support to the rural peasantry
and Hargans for rural housing cons-
truction, -

SHRI H. K. L. BHAGAT': The ques-
tion of the scheme of rural house sites
to “hose wao do not posses house sites
was reviewed ‘1 a meeting recently
calleg by the Prime Minister to review
the progress, TLere thiz matter was
discussed.

So far as the scheme is concerned,
according to the scheme, %he peouple
who are allowed house sites are ex-
pected to build tnewr houses. But, in
Some cases, some slates have shown
interest. They have mobilised regour-
ces and they have built houses, I have
the details of those States,
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Now, the guestion is & very huge
Wng big ope—-the problem of rural
Jousing. The question is: what more
can be dome for them. There is & pro-
posel under cxamination, The  State
Mibisters for Houauing have given a
suggestion that a Fural Housing Cor-
poration be ser up This proposal is
also under consideration of the Gov.
emment. Hut now the emphasis is
that for this purpose the States should
mobilise their resources also mobilise
some resources by the volumiary
sgencies. That 's the position

SHRI S. M. BANERJEE: I am
Happy to Jisten ihat several exhibi-
tions ate being held, rarticularly about
she designs of the houses for the rural
-areas. Hon. Minister said that a Rural
Housing Corporation for the purpose
was under conmideration, My fear 1s
that those Mcmbers of the Corpora-
Hon will get the Houses but not the
Harijens for whom this Corporation
is being formed. I would like to
know for whom iz this Corporation
being formed? ‘"What positive steps
have been taken to comstruct houses
#; leasat in those areas where land has
been distributed to the Harijans?

SHRI H. K. L. BHAGAT: I have
given the answer alveady.

I may expiain to the hon. member
that there are iwo <chemes—one is
allotment of land for rural house
sites and amother 1s about the cons.
truction of houses, 8o far as the sche-
me gbout the hous?2 sites is concerned,
1 have slready snswered the question,
So far as the seconq scheme s
eoncerned, I have gct the  detailed
Btatewise figures and “he hon. mem-
ber can have it from me, if he wants
to have it

Criteria for establishing & University

*488. 8%!3’.1 BISWANARAYAN
] : the Minister of EDU-
, SOCIAL WELFARE AND

be pleased ¢o state:
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(a) criteria for according approval

for establishment of a University by

the University Cirants Commission;

(b)Y whether U.G.C. has assessed the
position in the country as to the needs
of Universities; and

{c) if so, outline of the assessment?

THE DEPUTY MINISTER IN THE
MINISTRY QF KEDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE SHRI
D. P. YADAV): (a) to (c). A state-
ment is laid on the 'Table of the
Sabha.

Statemeny

(a) to (c). Under the Constitution
the State legislatures are competent
%o establish Uaiversities and for this
purpose approval of the University
Grants Commission is not requred.
However, utder Cecction 12A of the
University Grants Commission Act, it
has the power {o declare a new Uni-
versity fit ‘0 receive assistance from
the Central funds, The Central Gov-
ernment have since notified the Unj-
versity Grants Commission (Fitness of
Certain Universitias for grants) Rules,
1974 under Scc‘ivn 12A of the Uni-
versity Grants Caomnmission Act, A
copy of these Rules was laad op the
Table of the Sabha on December 3,
1874. These Rules have also been sent
to the Staie Governments and Uni-
versities The Conmussion has request.
ed ‘he State Governments that before
any State Government formulates a
proposal for thoa establishment of a
new Universily, there should be @
survey of the existing facilities for
higher education in the Siste and its
projected ne2ds. The Commission
should be assorintcd right from the
beginning with the survey prior to the
formulation of the proposal for estab-
lishment of a new Universily. The
Commigsion has intimated the guide-
lines to all the State Governments and
has requested them to send the requir-
od informmtion/date in the prescribed
form along with the proposal fow e~
tablishmene of 2 new Unfverslly.





